70

PUBLISHED T PART IT SECT.

ToN 3iii)

OF TEE GAZETTE OF IKRDIA.

TO BE

GQVQTﬂWenf

L} ..u;.lleal Ty 0-4-

Tndia
nance

of
i

IDepartment of Revenus)

Y s moa e

Maw Dell

FGRRTPPKDU

i, the 16-12-8¢ -

THCOME TAX.

Ne. 7049

o
a

(F.No.2 08/ £/85.TT(B)

The name” ghri K.P. Xos

ampia®

agrmarﬂﬁq in the

Motlzlcatlon Ne, 6879 Ab NO. 308/36/a5 iT{{y/ dated 22~ d 1986

may be read as "Shri K.E. Kogambia”

\\\\.
{B.E

Under Secretar

TO

The Mgnagor,
Govt. of Indla ?resu,
Mayapuri, bNew Delhi.

Copy forwarded to¥-

P or

Alexsnderr—
to the Govt. of India.

N

Yy

1. All Directors of Inspection includiyg BoMs, . New Delhbil.
5. All Director, IRS{DT) Stafi Ccilege| Hagpur.
3. The C&AG of India, New Delhi.
4. The Accountant Ganeral, Sovi, arashtra, Bombay
5. The Chicf Seccetary, Govi. o swtra, Bombay .
6. "The Joint Secroetary and Legal Ad b, Ministry of Law and
Justice, Department of TLegal Affairg, Mew Delhi '
7. The Commissioner of Income-itax {(Recpvery) ., uomaay.
8. 1RC, Inspection Divison, CBDT, Vikag¢ Bhewan, Hew Delhi.
9. Central Cell - DI(RS&PR), New Delhif (2 copies) for issue
“and distribution.
i¢. Hindi Section, Deptt. of Revenue. _
1i. Guard filc. - ' RN :
. ’_)E\\.. i \._ —~—
. g.E. Alexander r} PR
tnder Secrehary] to the Goveds & India.

n




70O

10 BE PUBLISHED WS PART II, SECTTON 314} '[OF’;'I’HE' GAZETTE OF INDIA.
- o :
- ' Government of India

Ministry of Pipance
IDepartment of R venue)

.Attoi

New Delhi, tha 16 12-8€

CORRIGENDUM
INCOME TAX.

Ho. T _: (E;wo. 398/36/85-‘-1'1- (8):

The name Shri K,P. Kosambia“ gpearing in the.
Notification No.6879 [ ¢No.398/36/85-IT(BL dated 22-8-1986
may ba read as "Shri K.B. Kosambia",

eﬁan&er)-i_
tﬁe Gavt

' (B.E. J
Under Secretary t

The Manager, _
‘Govt. of India Press,
ﬁayapuri, New Delhi.

Copy ferwarded to?- .
41 All Directors of Inspection including by MS Kew Delhi.
‘2. All Director, IRS (DT) Staff College, Nagpur.

3. The C&rg of India, New Delhi. {

4. The Accountant General, Govt. of Mahara htra, Bombay

5. The Chief Secretary, Govt, of Maharash a,;: Bombay. - '

6. ‘The Joint Secretary and Legal Adviger, nistry of Law and

Justice, Department of Legal Affairs, New Delhij.

7. The Commissioner of Income-tax (Recovery), Bombay .

8. IAC, Imspection Divison, CBDT, Vikas Bhawan, Kew Delhi,

9. Central Cell - nI(RS&PR), New Delhi (2 dopies) for issue

. and distribution, - 70 :
10, Hindi Section, Beptt. of—Revenue._

L1. Guard filc.
(;\;j\hr;;ander}

Under Seéretary to t Govt. of In




